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NEW DBLHI, the  G'~ APRIL, 1389

NOT IFICAT TON
INCOME-T AX

In exercise of the povers canferrsd by item (h)
b=clouse (iv) of clause (1%) of section 10 of the
g-tax act; 1261 (L3 of 1961), the Central Governmenat

herebyl specifies "0 year-9%(tax-free ) Sscured Redeempble

Non=Convertible HUDCO Shelter Bonds(Series II)", issued

by the| Housing and Urban Development Corporstion Limited

for &

shnll

regls

e purpose of the sald items
| Provided that the benefit under the sald ltem |

Jbe adanissible only if the holder of such bonds
ers nig nagme and holding with the said Corporation.

(Hut an Sharma ) _
Under Secretary %o the Govt. of India
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